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E port f cotton . 

610. SaRI V. KR SHNA RAO : Will 
the Mini tcr of T IL S be plea ed to 
state: 

(a) tbe name of the countries to 
which cotton is propos d to be xported; 

(b) wh tbor any trade agreem nt ha 
been igoed betwc n India and any 
of those couDtrje to export cotton; and 

(c) if so, th details thereof? 

HE MINlS R 0 S E 0 
TH M STRY OF TIL S ( RI 
RAM NIW A MY DHA): (a) Cotton 
is propo ed to be exported to oog oog, 
Thailand, South Kot a, Japao t Indonesia, 
M lay ia. Sin pore, Portu aI, Spain. 
We t Germany, U .K, U A, Switzerlaqd, 
Franc. ur y, Algeria, aogtadesh, etc. 

(b) No, Sir. 

(c) Does not aris . 

Wor hed·cum-hou iog ch me for 
bandJoom wavers of Karnataka 

611. SHRI V. RISHNA RAO: 
ill the Minister of TE' ILES be pleased 

to tate: 

(a) whether Governm ot of Karnataka 
ba reque ted Dian Go ernm nt to t e 
up wor shed-cum'- ousing Scheme for 

andJoom weavers dUring Seventh Plan; 
and 

(b) ' if 0 the reaction of Government 
th reto? 

IN TH 
S. 

to Thrift uod c h me 
for a ndlo m eaver. 

612. H I V. KRISHNA RAO 
Will the Mini tee of T IL S be pleas d 
to state: 

a) whether Government of Karoa· 
taka has requested Union "over ment 
to xtend Central assistance to the Tbrift 
Fund c erne for andJoorn wavers ' in the 
S venth lao; and 

(b) if so, the reaction of the Govern-
mont thereto? 

TH DEPUTY MINIST R IN TH 
MINISTR Y OF . T TILE (SHRI S. 
KRISHNA UMAR): (a) and (b) 
C ntral Governm nt has yet to receive a 
complete propo al from Government of 
Karnataka for extension of Thrift fund 
scheme to the handloom weavers in. the 
State of Karoataka. 

[ Trallslation] 

Du ty r ductioo 00 port to EEC 

613. SHRI KALI PRASAD 
A DEY : Will the Minister of COMM-

ERCE be pleased to state: 

(a) whether ,the Issue of removal! 
reduction of duty on e"Ports was discussed 
by th e Government with the EEC at the 
meeting of the Joint Comrni sion held in 
the fir t we k of January,; and 

. . 
(b) if so, the details of the ' fi al deci .. 

sion taken in the matter? 

THE M N ST R 0 ST TE IN THE 
MINIS RY 0 COMM R n' (SHR P. 
R. DAS MUNSI): ) Yes. Sir. 

(b) The Commi sion of tbe C 
agreed to examine improving the acces of 
Indian exports to the Community markets 
In term of liberali ing their 8~nera1i ed 
Scheme of Preference • 




